State Vs Harish Tiwari
FIR NO. 495/2017
U/s 384/389/102B/34 1P(
PS Punjabi Bagh
28-07-2020
Present: Learned APP for the State.
Sh Pankaj Gupta, Learned Counsel for the Complainant is connected
through Cisco Webex Meeting App.
Learned Trainee Judge Ms Kanika Aggarwal has also joined.
Counsel for accused could not join the Cisco Webex meeting app
despite various attempts. Accordingly, be put up for purpose fixed on 29-07-2020
at 11.30 PM. "
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Case N0.2019/2820
Sundeep Ranjan Goel Vs Sunny Sharma
PS Punjabi Bagh

28-07-2020
Present: Sh Gaurang Gupta, Learned Counsel for the complainant.
Learned Trainee Judge Ms Kanika Aggarwal has alse joined.
Action taken report under the signature of Sub [nspector Sudhir
Rathi filed. Apart from reiterating the facts of the case, he has specifically
mentioned and raised question with respect to the jurisdiction of the presen
case filed before the present court of Police Station Punjabi Bagh. [t ks been
spemflcally stated that the alleged amount has been transferred hy way 0f
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At this stage, Learned "ounsel for the compldmu t has sou_!ghl
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